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No. 22  UHC/ Admin. A/ 2008

Pursuant to the Government of Uttarakhand Noctification No. 573/
XXX-1-2008-25 (16)/2004 T.C. dated 21/02/2008. Sri Arun Bohra. is

posted as Civil Judge (Jr. Div.), Pauri Garhwal In the vacant Court.

No. 33 UHC/ Admin. A/ 2008

Pursuant to the G%vernment of Uttarakhand Notification No. 573/
AXX-1-2008-25 (16)/2004 T.C. dated 21/02/2008. Sri Mukesh Chandra
Arya, is posted as Civil Judge (Jr, Div.), Pithoragarh, in the vacant Court.

o
No. 34  UHC/ Admin. A/ 2008

Pursuant to the Government of Uttarakhand Notification No. 573/

XXX-1-2008-25 (16)/2004 T.C. dated 21/02/2008, Sri Madan Ram. is

posted as Civil Judge (Jr. Div.), Rudraprayag, in the vacant Court.

No. 35 UHC/ Admin. A/ 2008

Pursuant to the Government of Uttarakhand Notification No 5§73/
XXX-1-2008-25 (16)/2004 T.C dated 21/02/2008. Ms. Savita Chamali, is

posted as Civil Judge {Jr Div.), Tehri Garhwal, in the vacant Count.

No. zg UHC/ Admin. A/ 2008

Pursuant to the Government of Uttarakhand Notification No 573/
XXX-1-2008-25 (18)/2004 T.C. dated 21/02/2008, Smt, Manju Singh
Munde, is posted as Civil Judge (Jr. Div)), Narendra Nagar. Distt. Tehri

Garhwal, in the vacant Court.

No. 37 UHC/ Admin. A/ 2008

Pursuant to the Government of Uttarakhand Notification No. 573/
XXX-1-2008-25 (16)/2004 T.C. dated 21/02/2008, Ms. Pratibha Tiwari is
posted as Judicial Magistrate | Class. Udham Singh Nagar, in the vacant
Court. She is appointed in the said Court UiS 11(2) of Code of Criminal

Procedure 1873
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